
10.12.2012                                J - 1          PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 4      
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE MANMOHAN SINGH

1. RFA(OS) 112/2012 M/S. BELL POLYMERS & ORS. SANJEEV SACHDEVA, RISHI
VS. PRADESHIYA INDUSTRIAL & INVESTMENT MAHESHWARI, PRIYAM MEHTA,
CORPORATION OF U.P. LTD. ABHIMANYU CHOPRA, SANDEEP

AGGARWAL, K.A. SINGH

COURT NO. 34      
(DIVISION BENCH-7) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 PM
1. CRL.A. 744/2011 MANOJ KUMAR RAJAT ANEJA, SUMATI JUMLANI
   CRL.M.B. 816/2012 VS. THE STATE SANJAY LAO
   CRL.M.A. 7175/2012
2. CRL.A. 835/2011 CHAMAN LAL @ KAKE NAVEEN GAUR, SANJAY LAO

VS. STATE (GOVT. OF NCT)
3. CRL.A. 687/2011 MANISH @ MONU SIDDHARTHA SINGH RAGHUVANSHI
   CRL.M.A. 15630/2012 VS. THE STATE (GNCT OF DELHI) A.P.S. JADAUN, SANJAY LAO

COURT NO. 35     
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE P.K. BHASIN

         
FOR PRONOUNCEMENT OF ORDER AT 2:15 P.M.
1. CRL.REV.P. 242/2010 KANAKLATA PANKAJ KUMAR, VIKAS PADORA, 

VS. STATE & ORS MANOJ, M.N. DUDEJA, ASHESH
LAL, RAGHAV PARWATIYA

COURT NO. 27       
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MR. JUSTICE G.P. MITTAL

AT 2.15 PM
1. R.P. 691/2012 MOBIN S.D. ANSARI
   IN CM(M) 1196/2012 VS. KAUSAR  

HIGH COURT OF DELHI                            
7TH DECEMBER, 2012                           REGISTRAR (LISTING)



10.12.2012                  J-       FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 10  
HON'BLE MR. JUSTICE MANMOHAN SINGH

1.  I.A. 6779/2008            M/S BHAGWAN DASS KHANNA      ANAND AND ANAND,ASHOK        
    In CS(OS) 1061/2008       JEWELLERS                    CHHABRA,MUNISH MEHRA,SHANTANU
                              Vs. BHAGWAN DAS KHANNA       SAHAY,DIVYA NEGI,SUDHIR      
                              JEWELLERS PVT. LTD AND ORS   CHANDRA,GIRIJA K.            
                                                           VERMA,ABHISHEK               
                   PRAVIN ANAND,JAYA NEGI

****

                       

       COURT NO.23  (OS-C)
                 HON'BLE MR. JUSTICE KAILASH GAMBHIR

   AT 2.15 P.M.
25. I.A. 21628/2012           SUGEN INC AND ORS          ANAND AND ANAND,FIRDOUSE     
    In CS(OS) 1866/2012       Vs. A RAO  AND ANR         T.R. ANDHYARUJUNA,

PRAVIN ANAND,A.M.
       SINGHVI,C. MUKUND  

                             
***********

COURT NO. 20   (OS-F)   
HON'BLE MR. JUSTICE V.K. JAIN

    AT  4.15 P.M.

19. I.A. 10641/2012           STAR RESTAURANT PVT LTD      TARA V GANJU,S.S RANA 
    I.A. 11564/2012           Vs. ADAAB HOTELS LTD AND ORS SANDEEP SETHI, PRACHI      
    I.A. 11566/2012                                        VASHIST,PREETI GUPTA,        
    In CS(OS) 1638/2012                                    ETTI SHARMA,ABHINAV

VASISHT, VIKRANT RANA,
PRIYA ADLAKHA, VARUN SHARMA 

20. I.A. 20272/2012           ADAAB HOTELS LTD             S.S. RANA AND CO,TARA V GANJU
    In CS(OS) 3230/2012       Vs. STAR RESTAURANT PVT LTD ABHINAV VASISHT, VIKRANT

RANA, ADLAKHA, VARUN SHARMA,
SANDEEP SETHI, PRACHI VASHIST,
PREETI GUPTA, ETTI SHARMA 
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